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GOVERIMGENT OF IIDIA e
DEPARTVENT OF REVENUE & BANZING , .
(PEVENCE WIDNG)
M DELEI, the 30th fipril, 1977,
WA N ]

ICTIFICATICN
_ T{OROME-TAL) _
NO,1751 (F,H0.203,/104/76~ITA IT) ¢ It is hereby oti;lfied for genmeral information
that the Thiversity rentioned below has been apgroved by the Indian Council
of Social Science Research, the prescribed authdrity for the purposes of
clause (i11) of sub~gection (1) of Section 35 of the Imcome~tax Act, 1961,
subject to the following conditiong e~

1. The funds collected by the South Gujargt University, Surat, wnder
this erormption will be utiliged ezclusfvely for promotion of
* tesearch in Social Sciences, | '
: }
2. Tat the University shall msintain sepgrate sccounts of the funds
ecllected by them under the exemption,| '
3. That the Sounth Gujarat Uhiversity,
the Indian Couneil of Social Science

the funds collected under the exerptio
T 2ds were utilised,

TSI TITION
THE SOUTE GUJARAN giVAZSITY, SURAT,

This motification takes effect from 1st hprdl, 1977,

t, ‘ahall an Annual report to
search, New Delhi, showing
md the rammer in which the

/-
{3, P SHEATMA)
DEFUTY SECRETARY TP ™HE GOVERNMENT CF DDIA

Copy forwarded toa~

1. £1) Cormissioners of Income-tax, (2 copies).

2, Director of Imspection(Income~taxr & Andit)/Investigation/Resesrch &
Statistics/Publication and Tublic Relations,|lew Delhi,

3, Directorate of 0% Sercices(Income—tax), 1st|¥Floor, Aiwan-e~Ghalib, Mata

. Sundri Iane, New Delhi~1, ' _

4s The Secretary, Imdian Council of Socidl Sciepce Research, 11P.AHostel,
Indreprasihia Zstate, New Delhi, with referempe to his letter No,6-16/
T6=A dated 11th April, 77, L ' _

S« The Registrar, South Gujarat Thiversity, P.BLN0,49, Surat, with reference
to hig letter No,Acota/12474 dated 16th Se er, 1976,

6, Corptroller & Auditor General of Indis, (20 popfas).
7. Bulletin Section of D,I,(R.5.&P), Mev Delhi, (5 coptes),
saf-
(J.Jp. SRARMA) _
ﬂ_t‘m:}:m FCR ISS-UE DEAIHU?Z SEFETA'?Z TG ml Gmmﬂ OF DBU.IL
(c.e. vop) M0, 00/ 174, 11/1696,/450 /RSE /T
ZUTI IO

DIRICTORATS OF LHEPICTION(BSE).

* SminM, %
12/5/77.
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MOTIFICATION
(TC OME-TEX )

M0,1751 (F,N0.203/104/76~ITA, XT) ¢ Tt is hereby motified for general information
that the University menticned below has been approved by the Indian Comneil

of Social Science Research, the prescribed suthority for the purpcses of

clauge {i1i) of sub-section (1) of Section 35 of the Income~fax fet, 1961,
subject to the following conditiong e '- .

1, The funds collected by the South Gujarat Thiversity) Suret, wader
this evermtion will be utilised emelusively for premotion of
© rescarch in Social Sciences. ‘ |

2. That the University shall mmintain sepjrate accounts of the funds
_ eollected by then under the exerptions: :

3, Tat thie South Gunjarat Tniversity, Surat, shall an Annual report to
the Indian Council of Social Seience Research, Hew Delbi, ehowing
the funds collected under the exerptiop and the rermer in vhich the
£ nde were utilised, ' '

TSTITOTION
™E SOUTE Gtmaﬁ IIVERSITY, SURAT,
This potification takes effect from ist April, 1977,

Sa /-
{J.P, SHARMA)
DEPUTY SECEETARY T0 THE GOVERMMENT CF IMDIA

Cory forwarded tos

1, £§1 Corrissioners of Tncome—tax, (2 copies). _

2, Director of ITnspection(Incone—tax & Audit}/Im_estigation/E}esearch &
" Statistics/Pablication and Dublic Relations,' New Delhi,

3. Directorate of 0% Sercices(Income—tax), 1st Floor, Aiven—e—Ghelib, Mata
' Sméri Lane, MNew Delhi-i, _.

4, Te Secretary, Indien Comncil of Social Science Research, 11P.AHostel,
Todrapraskhs Estate, New Delhi, with reference to his letter Ho.6-16/
76-4A dated 11th April, 17, o _ _

5, The Pegistrer, South Gujarat University, P.B.NU,49, Surat, with reference
to his letter No lcots /12474 dated 15th Sept!pnbér, 1976,

6, Corptroller & Auditor Gemeral of India, (20 poples).

7. Bulletin Section of D,I.(R.S.&F), Mew Delhi, (5 ;qopies).
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